
Name of the Court@) of 
which the Predding 
offlcer appointed in 

-s. 
No. 

1. 

Name of ofPicer with present 
post SARVA SHRI/MS: 

2 .  

3. 

I 4. 

1 addition ta hie/her own 

5. 

6 .  

7. 

8. 

9, 

VIRENDRA PRATAP SINGH CJ 86 
JM, BAGIDORA (BANSWARN 
RAJEEVJANGID 

ACJ 111 JM M0.2. BlKANBR 
KAMAN KUMAR SHARMA ' 
ACJ & J M  N 0 . 2 ,  BUNDI 
MAMTA SAINT 

t 10. 
I I CJ 8a JM, RAILMAGRA, ( NAYALAYA, RAILMAGRA I 

duties 
NYAYADHIKARI, GRAM 
NAYALAYA, TALWARA 
NYAYADHIKARI, GRAM 
NAYALAYA, BIKANER 

NYAYADH~~~PAR~, OMM 
NAYALAYA, TALERA 
NYAYADHIKAFU, GRAM 

CJ 8r, J M ,  CHI?TORGARH 

RITUPANWAR 
C J  & J M ,  DAUSA 
RAJENDRA BANSHIWAL 
SR. CJ-CUM-CJM, DUNGARPUR 

-,. 
MAHESH KUMAR 

SR CJ-CUM-A&IM, PUPRAN 
(JAISALMER) 
SMT. SWAT1 PAREWA 
SR. CJ -CUM-ACJM,  HINDAUN 
(KARAULI) 
M V I  KANT MEE;NA 

L 1. 

NAYALAYA, 
CHITTORGARH 

NYAYBDBIKARI, GRAM 
NAYALAYA, DAUSA 
NYAYADHIKARI, GRAM 
NAYALAYA, 
BICHCHHIWARA 
NYAYADHIKARI, GRAM 

NAYALAVA. !JANIUDA HQ 
AT POKRAN 
NYAYADHIKARI, GRAM 
NAYALAYA, HINDAUN 

NYAYADHIKARI, GRAM 
CJ 8 s  J M ,  ITAWA (ICOTA) 
PIYUSH JAILIA 
AC3 & J M ,  PRATAPGARH 
NUBESH BHAGORA 

. - 
12. 

1 of Smt. Neha Sharma) 

NAYALAYA, ITAWA (KOTA) 
NYAYADHIKARI, GRAM 
NAYALAYA, PRATAPGARH 
NYAYADHIKARI, GRAM 

I I ADDL. SR.  CJ-CUM-ACJM N 0 . 2 ,  
UDAIPUR (Till maternity leave 

Note:- 
1 .  The officers who have been appointed as P.O. of out lying 

Courts in addition to their own duties shall hold Court at the 
respective places at least for three days in alternative week. 

1 

I 

{RAJAYAMAND I 
SMT MADHU HISARIYA 

- - 
NAYALAYA, GIRVA ( 
(UDAIPUR) 

[W?A%48?1 
2 



The rv+9 liilue ~ Q Q U  appointed as p . 0  Court 
stationed at the same headquarrer in addition to their own 
duties shall dispose off  that much additionprl work so as to 
achieve at least 40% of the stanclvd of work for wich they are 
holding additional charge. 

The OB%tO in which ~ C C U B ~ ~  ;u, W S ~ O ~ ,  0, there direction 
of higher Court for time disposal of cases shall be decided on 

priority basis. 

By Order of Governor 

~ o I n i  l!ecreinrr, taw 

RAJASTHAN HIGH C O U S  JODH-PUU 

Copy forwarded to  the following for information and necessary action : -  
I P.S. t o  All Hon'ble Judges s l t t ~ng  at  Jodhpur. 

2.The Registrar Gencral/Reg~strar(V~g.)/(Admn )/(Rules)/(Class.)/(Exam.)/OSD(F&I)/Ra~asthan H ~ g h  
Court, ~ o d h ~ u r  and Regis t rar  hq. A t  Delhi. 

?The Registrar(Admn.), Rajasthan High Court Bench, Jaipur with the request t q  distribute the copies 
of this order to  all the Hon'ble Judges sitt ing at  Jaipur through P.S., Member Secretary, Rajasthan 
State Legal Serv~ces Authority and all the Judicial Officers posted in the degistry at Jaipur Bench, 
Jaipur. 

! T h e  Registrar-Cum Princ~pal Secretary to Hontbie the Chief justice, Rajasthan High Court, Jodhpur1 
Bench, lalpur 

5.Concerned District & Sessions Judges/ Officers/Courts/Nyayadhikaries/ 
Treasury Officers. 

6:The D~rector,  Rajasthan State Judicial Academy, Jodhpur. 
7.RJS-Estt. Section/Confidential Section/ Statistics Section/General Sectionj Subordinate Court(Estt.) 

Section/RJS Leave (:lerk/ Building Side/Computer Cell. 
8.A.O.J.,Classificatio~ Section (Website), Rajasthan High Court, Jodhpur/ Bench, Jaipur. 

REGISTRAR (ADMN.) 



t k - m m m m  

5 rn aaa nP3\  7n mrh d 
Glnshon [Jalorej mf 

Sanchore (Jalon) 

Note :- 
I .  Shri Panwar, who appointed as P.O. of the Court stationed 

at the same addition to his own duties shall dispose 
so as to achieve at least 40% of the 

ir holding additional ChntmPge. 
in custody or there are direction of 

of case shall be decided on 
priority basis 

By Ordesof Governor 

Principal secretary, Law 

~ m ~ ~ . I i l : -  mm&yFni~= , 

1. m, W+ii4y-*mmsm,  mqu 
2 . t a f i ? m ~ , m m * * , ~ m ,  

-1 
3. nun lrn, gar m - 7 7 4 ;  mWR m, T I  
4 . m G F m , ~ m - . ~ & ~ m i Q i  

3840 04.04.2017 & ZJl $ I 
5 . m ~ ~ e m ~ , - \ ) - . y - .  

~ o i h t  Secretary, Law 

- 
RAJASTHAN HIGH COURT, JOD-HPUA 

No.Estt.b2(v)l /WA/2017/4151 Date : 15.04.2017 

Copy forwarded to  the followtng for ~n fo rma t~on  and necessary actlon - 

I .P.S. to All Hon'ble Judges slttlng a t  Jodhpur. 
2.The Keg~strar General/Registrar(V~g.)/(Admn.)/(Rules)/(Cass.)/(Exam.)/OSD(F&I)/Ra~asthan Hlgh 

Court, Jodhpur a n d  Regtstrar hq. A t  Delhl. 
, 3 The Regrstrar(Admn.), Rajasthan H ~ g h  Court Bench, Ja~pur  w ~ t h  the request to dlstrrbute the coples 

of this order to all thc Hon'ble Judges sittrng at Jaipur through P.S , Member Secretary, Rajasthan 
State Lcgal Services Authority and all the Judicial Officers posted ~n the Registry at Ja~pur Bench, 
Ja~pur.  

4 The Reg~strar-Cum-Pr~nc~pal Secretary to  Hon'ble the Ch~e f  Justlce, RHC, Jodhpur/ Bench, Ja~pur.  
5.Shri Brijesh Panwar, Sr.CJ-Cum-ACJM, Sanchsre (Jalore): 
6.DJI Jalore/Nyayadhikari, Gram Nyayalaya, Sanchore(Jqlore)/Treasury Officer. 
7.The D~roctor, Rajasthan State Judic~al Academy, Jodhpur 
8.RJS-Estt. Scction/Confrdent~al Sect~on/ Stat~stics Sect~on/General Sect~on/ Subordinate Court(Estt.) 

Sectlon/'RlS I eave C'lerk/ B u ~ l d ~ n g  Side/Cornputer Cell. 
9 A 0.~. ,Cla~sl f lcat lon Section (Website), Rajasthan Hlgh Court, Jodhpur/ Bench, Jalpur. 

- - -. ' REGISTRAR (ADMN.) 


